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Shri ILaxmichand P, Jaisinchani
Chief Foreman, Tie Tamping,

Head @Quarter Office (Tie Tamping),
Churghgate,

Bombay.

P.D., Thaker,

E":‘o (‘T.T.)

Baroca Division,
Western Railway,

Caroca Station, Baroda.

Ehuveneshchandra Sharma,
F.Q, ‘To(ro)

Bombay Division,

Waestern Railway,

Valsad Station, Valsad,

P.N.Jayaraman,

F.0. (T.T.)

Baroda Divisicon,
Western R:ilway,

Carocda sStation, Baroda,

Badri Narayan Pathak,
TF.:‘. ('I.‘.T.‘o)a

Bomkay Divisicon,
Western Railwavy.

Valsad Station, Valsad,

Mata Sharan E,

BTals (PeTe)

Baroca Livision,
Western Railwav,

Barcca Staticon, Baroda.

Sureshkumar Dwivedi,
BB uDe (BaT)

Barcda L'ivision,
Western Railwaye.

Baroda Staticn, ZEarocdca,

Fushwaha S.X.

F.,0., (T.T.)

Bombay Division,
Western Railway,

Valsad Station, Valsad.

Dineshchacra Dwivedi,
Chargeman (T.T.)

Bomebay Division,
Western Railwvay,

Valsacd Station, Valsad,

Me?P. Tripathi,
Chargeman (T.T.)
Eombay Division,
Valsad Statioen,
Western Railway,
Valsad,

e e



.
[\
e

11s Dwarkanrasad,
Chargeman (T.T.)
Baroda Dyvisicn,
Western Railwavy,
FaroCa Staticn, Earcda,

12, 2haileshkumar,
Chargemen (T.T.)

Barcoca Division,

Western Railway,

Barcoda Station, Earcda,

13, Nareshpal Singh,
Chargeman (T.T.

-

Barcoda Division,

Western Railway,
Faroda Station, Earoca,
14, Sanjivee 3,

Chargeman {(T.T.)

Baroda Livision,

Western Railway,

Bagbda Staticn, Baroda,.

(Advocate: Mr.B.i.Mangukiya) -+ Applicants
versus
Ee The Union of India,
Notice to be served through,
The Secretary,
Ministry of Railway,
Rail Ehavan,
New Delhi.
Ze Mr, Shreedharan,
General Manager,
or his successor in the office,
Western Railway Churchgate,
Lombay-4C0 02C,
3 Mr, Patvardhan,
Chief Engineer,
Western Railway,
or his successcor in his office,
he coffice of the Chief Encgineser,
Chruchgate, Eombay-4C0 020,
4, Mr, M.D. Nene,
Chief Track Engineer,
Western Railway,
or his successor in the office,
€@hurch Gate, Eombay=400 020,
5 Mr,G, {rishnamurti,

Executive Engineer, (T.T.) '
Western Railway. c.‘hum[qacuﬁe, ‘Ba"”h‘q-l-yﬂﬁoao .

(Advocate: Mr.R.MeVin)

Oe«A.550/87
Dates 25.3.1991

Per: Hon'ble iMr. P.HeTrivedi ¢ Vice Chairan

Neither the petitioners nor their advocate bresent '
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MreReMeVin, learned advocate for the respondents files
certain papers which be taken on record. He has also
produced a letter dated 14.3.1991 stating that the first
petitioner L.P.Jaisinghani withdraws the case., From the
record there is sufficient evidence to show that the
grievance of the petitioners have been met., The case is

accordingly disposed of, No order as to costs.

[

[l ?\\,\(\ 2l

(R.CeBhatt) (PeHeTrivedi)
Judicial Member Vice Chaimman
Aeldebe




